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ABOUT STAP :

Azadi ka Amrit Mahotsav has been adapted to Tamil as Suthanthira
Thirunaal Amudha Peruvizha (STAP). It is an initiative to celebrate
and commemorate 75 years of India’s progress and the glorious
history of its people, culture, and achievements. It is an embodiment
of India’s socio-cultural, political, and economic identity. STAP is
specially dedicated to the people of Tamil Nadu and the people of
India, in general. As a part of STAP, TNNLU will be conducting
various events from October 2021 to August 2022.

 

ABOUT THE EVENT :
 

This competition is an attempt to attract essays from students
across India on the age-old panchayat system in India and its
contemporary relevance. The essays are expected to bring out a
comparison between Panchayat System and the Contemporary ADR
Mechanisms and study the impact of the Panchayat System on ADR
practices in India. The essay competition is part of the STAP
initiative at TNNLU and therefore is aimed at highlighting the
importance of the Panchayat System in an Independent India, not
only as an important form of local self-governance but also as a
platform for dispute resolution.

 



COMPETITION TIMELINE: 

  Registration Deadline - 15.3.2022
Registration link : https://forms.gle/NMCqHzBJ5MVDMSsr8

          Submission Deadline -  31.3.2022
        Submission link : https://forms.gle/rwwMwvun6hZ6yvn2A

 

ELIGIBILITY 

All Undergraduate Students Across Various Streams
REGISTRATION FEE :

Amount;  Rs.200/-
Name of the Account Holder: REGISTRAR (ADRC) 
Name of the Branch: UCO BANK TNNLS BRANCH 

Account Number: 30030110033999 
IFSC Code:UCBA0003003 

or  
Enter Payment address : registraradrc@ucobank

 
AWARDS & CERTIFICATES TOPIC OF THE ESSAY;

1st Prize Rs. 2000 /- and  E-certificate
 2nd Prize Rs. 1000/- and E -Certificate

And Participation certificate will be given to all

TOPIC OF THE ESSAY
 

  “Impact of Panchayat System on Alternative Dispute Resolution
Mechanisms in India"

https://forms.gle/NMCqHzBJ5MVDMSsr8
https://forms.gle/rwwMwvun6hZ6yvn2A


GUIDELINES

All essays must be written in English.
Co-authorship is allowed to a maximum of two persons.
 The format specified below has to be strictly adhered to.

       Word Limit of essay (inclusive of footnotes) is a minimum of 3000 words and maximum of      
4000 words. 
The body of the manuscript should not contain any personal details of the author, so as to 
enable anonymous screening. 
The work submitted should be original and unpublished and must not be under simultaneous 
consideration for publication elsewhere. 
Plagiarised entries shall be rejected. The Faculties in charge reserve the right to use any 
plagiarism checker to vet the submissions.
The entries should be sent through this submission form only. The entries would be assessed on 
the basis of the following parameters: originality, relevance to the topic, coherence and content

          -  File type – All files submitted should be either in .doc or .docx with file name as
'Participant's Name-STAPADR.
           -  Body – Times New Roman, size 12, line spacing 1.5, justified. 

       - Footnotes – ILI Rules of Footnoting, Times New Roman, size 10, line spacing 1, left aligned
            - End notes are not to be used. 



FACULTIES IN CHARGE ;

 

Ms. Mrinmoyee Mukherjee, Assistant Professor (Law), TNNLU 

m.mukerjee@tnnlu.ac.in

 

Ms.Malini E , Assistant Professor  (Law), TNNLU 

malini@tnnlu.ac.in

 

Student Coordinators of the ADRC :

Vaisiya Ramya : Phno. 7708620075

   Abinaya :  Phno.97891 00703

 

For any clarifications, please send an email to the Faculties in charge or contact 

Student Coordinators of the ADRC .


